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POWER (SHRI B. N. K U REEL): (a) and
(b). The Damodar Valley Corporation has 
been set up under the Damodar Valley 
Corporation Act, 1948 for the unified develop­
ment of the Damodat Valley Region in the 
States of West Bengal and Bihar. In the 
implementation of its main functions (dating 
to irrigation, Hood control and power develop­
ment, the Corporation has to work in close 
liaison with the two State Governments of 
Bihar and West Bengal. Bccau&e of this 
special character of the Damodar Valley 
Corporation which distinguishes it fiom public 
sector enterprises of the Government of India, 
the recommendations of the Adnnnistiative 
Reforms Commission regarding permanent 
absorption of personnel on deputation are not 
applicable. Apart from the Chairmin, the 
General Manager and the Financial Adviser 
who arc appointed by the Government of 
India under the Damodar Valley Corporation 
Act, theic arc only 16 officers on deputation 
who perform functions generally involving 
close collaboiation with the appropriate 
Departments of the Governments of West 
Bengal and Bihar and provide the required 
expertise not otherwise available from the 
Corporation’s own cadre.

Vacant Senior Executive Posts in Damodar 
Valley Corporation

6783. DR RANEN SEN : Will Hip
Minister of IRRIGATION AND POWER be 
pleased to state ;

(a) whethei there arc any senior execu­
tive posts in Damodar Valley Corporation 
which have not been filled up for more than a 
year ; and

(b) if so, whc her it is due to non­
availability of deputationists ?

THL DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B N. KUREEL): (a) and
(b). One post of Deputy General Manager 
in the Damodar Valley Corporation is vacant 
from February 1970. The Corporation pro­
pose to fill up this post by obtaining the 
services of a suitable Officer of either of the 
two participating State Governments on 
deputation basis. For administrative reasons 
the officers selected for the post could not be 
finally appointed. However, action is 
being talcen to fill this post without delay.

Annual Power Survey Report of Central 
Electricity Authority

0784. DR. RANEN SEN : Will the
Minister of IRRIGATION AND POWER be 
pleased to state :

(a) whether the Annual Power Survey 
Report of the Central Electiicity Authority did 
not mention power supply position in respect 
of Bihar and West Bengal ; and

(b) if so, the reasons why power supply 
position of other Stales was mentioned in the 
survey barring these two States ?

THE DFPUIY MINISTER IN THE 
MINISTRY OF IRRIGATION AND POWER 
(SHRI B. N KUREEL) : (a) The Annual
Powei Survey Report of the Central Electri­
city Aulhority indicates state-wise power 
position of all States/Union Temtories in the 
country except for the States of Bihar and 
West Bengal. In the case of these two states, 
the power supply position is indicated 
separately for North Bihar, North Bengal and 
for South Bihar—Lower Bengal areas.

(b) The above presentation for these 
two States has been resorted to on account 
of South Bihar-Lower Bengal areas being 
served by an interconnected grid net-work 
which ia fed, amongst other*., by the Damodar 
Valley Corporation with its jurisdic*ion 
spread in both the States a n i the capacities 
of its generating stations not apportioned on 
State-wise basis This situation does not occur 
in any other State in the country.
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Increase In Price of Fans

6787. SHRI INDRAJIT GUPTA : Will
the Minister of INDUSTRIAL DEVELOP­
MENT be pleased to refer to the reply given 
to Unstarred Question No. 3156 on the 18th 
August, 1970 regarding the increase in the 
price of fans and state :
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(a) whether the manufacturing costs of 
the major fan manufac'urei s have been 
inquired into ;

(b) if so, whether the study justifies the 
sharp rise in retail prices oi different types 
of fans ;

(c) the profit margins according to the 
manufacturers as a result of the enhanced 
prices ; and

(d) the action taken by Government in 
the matter ?

THE DFPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP­
MENT (SHRI SIDDHESHWAR PRASAD) :
(a) to (d). The prices of various types of 
fans showed an upward trend during 1970 as 
compared to 1969 Government therefore got 
the costs of the following manufacturing units 
examined in ApriWMay, 1971 :

1. Orient General Industries Ltd., 
Calcutta Unit.

2. Crompton Greaves Ltd., Bombay.

3 Jay Engineering Works L td , 
Hyderabad Unit

According to the fair prices assessed by 
Government, the extra earnings by individual 
companies ranged as follows for the different 
types of fans •

Rs per fan % on selling 
prices (exclu­
sive of excise 
duty)

(i) Orient General 
Industries Ltd.,
Calcutta unit. 4 and 74 3 and 26

(ii) Crompton m
Greaves Ltd. 41 and 93 18 and 28

(iii) Jay Enginee­
ring Works 
Ltd., Hydera*
bad Unit., 38 and 62 13 and 26




